Annexure- 1

Name of the Corporate Debtor: Ecstasy Realty Private Limited; Date of commencement of CIRP: 9 March 2026; List of Creditors as on: 30 March 2026

List of secured financial creditors belonging to any class of creditors

(Amount in INR)

Sr Name of | Identifi | Details of claim | Details of claims admitted Amount | Amount | Amount of | Amount of | Remark
No. | creditor | cation received of of any | claims not | claim s, if any
number conting | mutual | admitted under

ent dues, verificatio
claims that n
may be
set off
Date of | Amount Amou | Natur | Amo | Amou | Whe | % of
receipt | claimed nt of| e of|unt |nt ther | voting
claim | claim | cove | covere | relat | share in
admitt red d by|ed CoC
ed by guaran | part
secu | tee y?
rity
inter
est

Total




